
(b) SALL bas been aake(t to lUllimi. 
MIIMIS, of sora". 

(c) Yes, Sir. 

~tl) 'r~ malb reason for the losses of 
the public sector steel plants bas betn ibat 
the price increase durins the past few years, 
did not fully compensate tbeth fdr the 
~ations in the cost of inputs. Efforts 
ma" ~ made fo en&ute IldeqmUe ftlPuts 
lnd of the riiht quality, better main­
tenance, increase in capacity utilisation and 
ltti\bi'bedl of improved techttolbaical Dorms. 

rM6ft8 'have also been lb.'" to eotitdJn 
~nl!lture, '~tlCe mventbties }inC! .ebitt 
~ ,.tedtu,~fbn measutes. 11Je ftnat1etal 
~blts 8f ibe public seCtor '1_1 'plabts tdr 
1984-85 will show substantial ln1fjro'~btedts 
over the past. 

'PrtldactiOll and Profit earned ." 
C. I. I,. Barlnl 1981 .. 84 

2863. SHRI V. SOBHANADREESWARA 

RAO : Will tile Minister of STEEL, MINES 

AND COAL be pleased to state: 

<aJ the total quantity of coal taken OUt 

by the different units of Coal India Ltd. fdr 
1981 .. "81, 1982-83 and 1983-84; 

(b) fbe toul number of petmanetu afttd 

Wa$(jhai employees etnpfoyed by Corti frilfla 

Ltd. and the total wqe b ill per year; 

(~ tie tnbney invested in OMI India 

ttd. up to 31St March. 1984 and the prOfitl 

loss earned in 1981-82, 1982-83 and 

l.g&3~84; _ftd 

(d) the total profit/loos accumulated 

since the beginning to end of March, 1984. 

and .... at. taken by Union Government 

to. reduce the 10 sses ? 

THE Ml NISTBtl Of' Stt!L, MINES 

~ OOAL (SHlU VASANTiATHE) : 

(a) Prodtitttm dt CO'II b'y tlte different 

tlbIN of '-1oal India Ltd. for the years 1981 .. 

12., 1982 .. 83 and 1".J44 is .. tIKWr : 

r 

(Fip. in mitlion toD8Cl) 

Company 1981-82 J982-89 1983·84 

ECL 23.55 22.60 22.8fi 
ECCL 23.02 2~.OO 21.6~ 

CCL 30.11 33.02 36.77 

WCL 31.56 34.21 39,,8S 

NEC 0.70 0.71 0.80 

nti1 : 108.94 114.68 121.C4Ji 

~) T. infbnhatiOll is 1M .. COllected 
,.nd .. itt be laid on' Ilia 'iable ., fdle 
lI()use. 

(c) and (d). The Total subNribod .• 
paid up capital in elL as on 31 st Marcb, 
198"4 ttbbd 1ft R'!. 19

1

11.70 ctt1res. Profit 
earned/loss suffered by elL during 1981-82, 
1982-83 arld 1983-'84 is 'as uf(<ler : 

(+ )Prbfit(-}toss 

1981·82 1982-83 19r3-84 , 

(-)242.68 

(@ Before adjustment of coostribution 
to/nem the Coal Pricie 'Reaula tion 
~ttt.) 

Tbe total accumulated loss suftered by 
elL upto 31-3-84 is RI. 1108.07 crores. 

AU efforts 'are being matte &0 iacrease 
'Production and ptoductivity i. tfte"CdaI 
.coMpanies with a view fo PRri'hliDl llladn 
wid! '& soand tlnancial base... welt ... to 
make them fully ,poised to meet the ..... . 
demands of coal in the years to come. The 
vati6'«s rntllutek t1etng i(d~ I tb tnCreasc 
production and itdpro\'e ~UCtffl!tt fit -edal 
companies include massive investment in 
new mines, fuller utilisation iff .Jihininl 
capacity atready created, in«1re ~e·N!nt 
use and better maintcnaocc ef e~ents, 
strieter comrel ef inventory .ad""'_'y 
.. the.se ., -It.., better ute.f fJal .. 
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power by controllins absenteeism and 
enforcing discipline and indentification of 
surplus workers and their re-deployment 
.rter suitable training, better availability of 
scarce inputs like explosives, timber, etc., 
expeditious and timely completion of new 
projects and improvement in tbe law and 
order situation and control over illeaal 
activities in Bihar-Bengal coalfields. 

Allistance Ilfen by IF CI to Medium 
aDd Small Scale Industrial Units 

2864. SHRI RAM BHAGAT PASWAN: 
Will the Minister of FINANCE be pleased to 
state : 

<a) whether the Industrial Finance 
Corporation of India bas recently decided 
to give financial assistance to medium and 
small scale industrial units for modernisation 
or their- plants ; and 

(b) if so, the details in this resard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JAN ARD HAN A POOJAR Y: (a) The 
Industrial Finance Corporation of India 
(lpel) haa not recent1y introduced any 
new scheme for extendmg modernisation 
as sistance exclusively for medium and 
smaU scale units. 

(b) Does not arise. 

Recommendation of Working Group on 
Levies on Molasses and Alcohol for 

Abolition of Excile Dilly 

2865. SHRI BALASAHEB VIKHE 
PATIL : Will the Minister of FINANCE be 
pleased to state: 

~a) whether the Workins Group on 
Levies on Molasses and Alcohol constitated 
by the Ministry bas recommended that tbe 
excise duty of Ra. 31.50 per toone of 
molasses may be abolished; 

(b) whoiheJ' Government have accepted 
the recommendation; and 

(c) jJ so, the time by which the 
recommondation is loins to be implemented ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE: (SURI 

'JANAIlDHANA POOJARY): <a) The 

Working Group on Levies on Molasses and 
Alcohol constituted by the Ministry of 
Chemicals and Fertilizers in FebruarJ, 
1983 had, Inter alia, recommended for 
abolition of excise duty on molasses. 

(b) It was oot four possible to accept 
tbe recommendation. 

(c) Does not arise. 

E,asion of Excise Duty OD T.V. Set. b, 
Assessee. 

2866. SHRI C. JANGA REDDY : 
Will tbe Minister of FINANCE be pleased to 
refer to the reply given to part (c) of Un­
starred Question No. 2224 on S AulUS" 
1983 regarding excise duty realised rrom T.V. 
sets and to state: 

(a) the details of each of the six reported 
instances where assesses tried to a vade excise 
duty on T. V. sets alongwith particulars of 
assessees and exciese duty involved in each 
case; 

(b) the reasons why home servise cbarges, 
warranty charges, first year services cbaraes, 
advertisement charges, sales expenses and 
freight, forwardmg/handlmg charges are also 
included in and assessable value of crv set; 
and 

(c) whether Government have examined 
the case RTP No. 138 of 1984 before 
M.R.T.P. Commission where T.V. manu­
facturers are being prosecuted for IcvyiDg 
after sales service charges through dealen 
from the view point or excise avasion ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : <a> Show 
Cause Notices have been issued to the 
following six manufacturers of T.V. sets on 
charges of evasion of duty shown apinst 
each. 

(1) MIs. Keonics Video Systems, 
Banga10re for Rs. 20.47 lakhs. 

(2) MIs. Acharya Electronics, Nqpur 
for Rs. 30.10 lakhs. 

(3) Mis. Konark Television, Bbaba. 
ncswer for Rs. 90.06 lakba. 

(4) MIs. Punjstar Electronics, Moball 
for &s. S.44lakba. 




